8l TEM NO. 3 (PH) COURT NO. 3 SECTI ON XI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).30832/2008
(From the judgenent and order dated 17/07/2008 in WP No. 286646/ 2003
of The HI GH COURT OF MADRAS)
C. K. SASANKAN Petitioner(s)
VERSUS
DHANALAKSHM BANK LTD. Respondent (s)
[Wth prayer for interimrelief and office report]
Date: 17/02/2009 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTICE S.B. SI NHA
HON BLE DR. JUSTI CE MUKUNDAKAM SHARNMA

For Petitioner(s) M. T.L.V. lyer, Sr. Adv. and
M. Ramesh Babu MR, Adv.

For Respondent (s) M. AN Tiwari, Adv. for
M. Balraj Dewan, Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Heard the | earned counsel for the parties.
Judgment reserved.

(Subhash Chander) (Pushap Lata Bhardwaj)
A R-cumP.S. Court Master



